NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
BENGALURU,

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELDON 20 —( -~ a3

PRESENT: SHRI RATAKONDA MURALI, MEMBER(J) AND
DR. ASHOK KUMAR MISHRA, MEMBER(T).
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M/s. Keystone Partners, filed valakat for petitioner. Shri Bharat, Advocate, undertakes to file
vakalat for R-1 to 3.

R-4 present in person. He requested time to engage a counsel. It isf also reported that the
matter is under talks of compromise.

For filing vakalat filing 2 sets of copies and for reporting settlement if any, posted to 10.03.2017.

A

« - :7
- r‘b(o) \ " ol
MEMBER (J) MEMBER (T)



